
Q_PDMTIVE ThIBWAL 
BANGA1 E BENCH --- 

Second Floor, 
Commercial Complex, 
Indiranagar, 
BANG&ra... 560 038. 

Dated: 27SEp1994 
APPLICATIJ NO: 	OA27. of 1994. 	- 

APPL1CANTS_ 
Sri.K.Babu Najrj and twu others. 

V16- 

RESPcNDENTZ:_The Secretary,Depjt,of Posts,NDe].hj and three Others. 

- 	 _ 	 - .1. 
No.1074 and 1075, Fourth Cross, 
Ban: ashankari First Stage, 
Opp: Ragha- vendra Nursing Home Main Cross, 
MysoreBank Colony,Bangalore...560 050. 

2. 	Sri.M.S.Padmarajaiah,Sr.Centraj Govt.Stng.Counsej, 
High Court Bldg,Bangalore_j, 

- 

- 	 - 

-

tV 

-V -~ r;i~-T 

Suhje. 	Frwrjn0 f ei S of the Ordr Passed by the Central Administrative Trihuna1,Banga1r 
I 	 --xx-- 

lese find enclosed herewith a copy of the, cRDER/ STAY DER/1NTERIM ORDER/ Passed by this Tribur1 in the. above 
Thfltjonod PPlication(s) on 	13-091994. 
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II 
- 	CENTRAL. ADMINISTRATIVE TRIBUNAL 

1 	 BANGALORE BENCH 

ORIGiNAL APPLICATION No.327/1994 

TUESDAY, THIS THE 13TH DAY OF SEPTEMBER, 1994 

SHRI. JUSTICE P.K. SHYAMSUNDAR .. VICE CHAIRMAN 

SHRI T.V. RAMANAN 	00 , 	MEMBER (a.) 

H l.K.Babu Nairi, 	 -. - 

S/a late Sadja pjairj, 
Aged about 54 years. 

2. . Seahagiri Hebbar, 	 S 

S/o.m. Shankar Hebbar, 
Iajor. 

- 3. To Canapathi Shat, 
S/a. T. Shankar Bhat, 
Major. 	 - 

All are working as Higher Selection 
.Gr8doII B.C.R Sorting Assistants, 
Sub Record Office, Udupi. 	

0• 	

••• 	Applicants 

(BY Advocate Shri-M.R. Achar) 

- 	
1. The Secretary, 

Union of India, 
postal Department, 
Oak Bhaven, New Delhi-I. 

2. The, Chief post Master General, 
Karnataka Circle, Bangalore. 

• 3o The Superintendent, 
RMS Q Division, 9ysore Road, 	 - 	- 
Bangalore-26. -==-- - 

:!e  
- - - 	- 	$ubAecord Office, Udupi. 	 ... 	Respon ents -- 

(By Advocate Shri rn.S. Padmarejaiah 
Central Govt.Sr. Standing Counsal). 

01 
	

0 RD E!. 

pO, ti Justice p••Ssundar, Vice Chairman: 
2. 

(( 	 Having heard Stiri Achar for the applicants and the 
0 •  

) learned Standing Counsel Shri M.S. padmarajaiah, for the respondents 

\ 	 S..- 
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we think it appopriate'to direct the Government of jndia to 

dispose oft the representations admittedly made by the applcante 

during the pendency of this application (copies of which are 

produced here).taking necessarily into consideration all the 

extant rules and instructions covering the field. We think, 

the Govt. would do well to dispose off the aforesaid representa-

tions within three months from the date of receipt of a copy of 

this order. 

2. 	With this observation, this application stands disposed 

of! finally. No coats. 

< 	 s: d, 

(T.V. RAMANAN) 	 (P.K.SHVAMSUNOAR) 
- 	 NEBER (A) 	 VICE CHPIRNAN 
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